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hon. Finance Minister in this House. But | would like to say that while we, in the
Textile Ministry, have communicated to the Finance Ministry with regard to ensuring
that this challenge is met, we are extremely mindful of the fact that the GST Council
has equal participation of State Governments. The State Governments are supporting
production of apparel based on man-made fibre and hence it is not only the
responsibility at this end but actually TF=a & #E9 | & USW B WRIR oG
MY MG, T S AR BT WA dHT BRT |

THE VICE-CHAIRMAN (SHRI TIRUCHI SIVA): Question No.265.
Wage revision of BSNL retired employees

*265. SHRI M. SHANMUGAM: Will the Minister of COMMUNICATIONS be
pleased to state:

(@ whether after retirement the Department of Telecommunications is
responsible to revise the pension of the retired BSNL employees;

(b) whether the revision of pension has been kept pending for the wage
revision due to which the pensioners are put to hardship; and

(c) whether the Ministry would expedite the wage revision and accordingly
address this grievance?

THE MINISTER OF STATE IN THE MINISTRY OF COMMUNICATIONS (SHRI
DHOTRE SANJAY SHAMRAO): (a) to (c) A Statement is laid on the Table ef the
House.

Statement

(@) to (c) Sir, Pension revision of retired Bharat Sanchar Nigam Limited (BSNL)
employees gets linked to the pay-revision of the serving employees inasmuch as
pension is calculated on the basic pay which the retired employee was earning at
the time of retirement. Pension may be revised if the said basic pay is revised on
account of pay revision of serving employees.

Since, Department of Telecommunications is the Administrative Department for
BSNL, any pension revision proposal is to be piloted by the Department of
Telecommunications for approval of the competent authority.

Due to poor financial condition of BSNL, it has not been possible for the
Government to agree to the demand of pay revision. Hence, the issue of pension
revision has also not been agreed to as on date.
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SHRI M. SHANMUGAM: Sir, the BSNL provides more services in the rural
areas, but the State Government and the Central Government are not paying off the
dues of the BSNL. Is the Government taking action to clear the dues?

St e AT AR SUHHRETE HEled, " e | Sl 91d $El §, 98
|El g1 it gARY S priority €, 98 981 & S GHARI &, IS I oF Dl ©
Fifes BSNL @ geld 9R ¥&q &I Udl 2] ae 1 BSNL 3R MTNL & forg
S revival package f&am &, S¥9 S9! Refd # @o GgR o1 § sHfGY gARI
UEell priority S9@l UHe @ T

SHRI M. SHANMUGAM: Sir, thousands of contract workers are serving in the
BSNL. But they have not been paid monthly salary for more than six months. What
action is the Government going to take?

= 9 GOl IRRIT: SUAYEIe] 98ied, 95 ddvad dNle-apslg Rile foar
21 oMl I wsH @ Fawem B e T, SWH ¥ EARI Ul priority contract
labour & Wey #, I BAR I Ble-BIC contractors ©, SHbI UHE < Bl
senill

SHRI SUBHASISH CHAKRABORTY: What is the final report of VRS taken by
permanent employees of BSNL and what is the scenario of the payment of wages

of the contractual workers of the last 11 months?

it O A9 WRIG: SUNHIEdE HEled, diUEuAUd H O dRE-aRd 78 E9IR
R TASIEIgE ® W AT¢ oRE B9k employees W dRMRTH & fofy option
fear gam €1 Swer QT finalization 31 Sa’l ¥ UEl B SN 3R Conract
Labour & dX ¥ ¥ Ugel B SO § feam €l

THE VICE-CHAIRMAN (SHRI TIRUCHI SIVA): Now, Q. No. 266, Shri R.
Vaithilingam, not present. Are there any supplementaries?

Construction of nuclear power plants
*266. SHRI R. VAITHILINGAM: Will the PRIME MINISTER be pleased to state:

(@ whether it is a fact that Government is considering to speed up
construction of nuclear power plants in the country;

(b) if so, the details thereof;

() whether it is also a fact that 17 new reactors were in the pipeline of
which seven are already under construction; and



